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Status Report on the Hon'ble NGT Original Application No. B0 of 2024 with reference

to the letter petition received by the prinqipal bench. New Delhi iU OA No 763 of 2023
in tho m.ttal. "ic tlrat fha rnnlir-rnt is rp rndrrnad rc fnllnrr;<. Tn n ht ' n.l t.La

action against illegal mining. sand in Nivagam ViU.age. Vamsathara river bed.

Srikakulam District. Kotturq Man4al A4dhra Pradesh.

It is Submitted that the Hon'ble National Green Tribunal South zone Chennai
has issued following orders on 29.05.2024

1. "Today, there /s no representation for the
apPlicant.

2. Aggrieved by the orders passed by this Tribunal in
Original Application Nos. 152 of 2021, 53 of 2022
and 187 of 2021(SZ), appeal have been preferred
before the Hon'ble Supreme Court in Civil Appeal
Nos. 4091-4093 of 2023 respectively.

3. The Hon'ble Supreme Court, while upholding the
orders of this Tribunal, has directed the State
Government to constitute a District Level
Committee headed by the District Collector to
verify and report the illegal sand mining in each
district of the State of Andhra Pradesh. The
MoEF&CC as well as the State Government were
directed to file compliance affidavits before
08.07.2024 and the case will be considered on
1s.07.2024.

4. In view of the pendency of the appeal before the
Hon'ble Supreme Court, let the matter be listed on
19.07.2024."

It is submitted thatwe have filed the affidavit regarding the

compliance of the Hon'ble Supreme Court orders dt.16.07.2024in Civil

Appeal Nos. 4091-4093 of 2023. A copy of the affidavit filed by this

respondent is enclosed herewith for submission of the same before the

Hon'ble NGT, Chennai.

It is submitted that the Hon'ble Supreme Court heard the case on

15.07.2024 a'nd passed the followingorders:

"We have perused the affidavit filed on behalf of the
State of Andhra Pradesh.

We direct the State of Andhra Pradesh to file a further
affidavit stating the details of the complaints/reports
received making allegation regarding contSnuation of
iltegat mining and the action taken on the basis of those
complaints. The details in the further affidavit shall be
incorporated in a tabular form. The said affidavit shall be

t

COMIITISSIONER &
DIRECTOf, OT IUINES AND GEOI,OGY

IERAIIIIIPATNAII, GOW. OF A,P.

filed by the end of this month'
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We also direct the Ministry of Environment, Forest and
Climate Change and Forest to file an affidavit on the same
aspect by the end of this month.

List the Appeats on 2'd August, 2024.'

It issubmittedthat the further affidavit as per the above orders of the

Hon'ble Supreme Court, New Delhi as per the timeline fixed in the above

orders and the same will also be submitted to the Hon'ble NGT, Chennai.

In view of the above circumstances, we therefore request this Hon'ble

Tribunal to consider the above facts and pass orders in O.A. No. 80 of

2O24according ly and thus render justice.

Commissioner & Director,
Department of Mines and Geology.

EOMMISSIONER &
EIRECTON OF IIIINES AND GEOTOGY

IERAHIMPATNAM, GOW. OF A$P.

,1 -- -. -i\-- -J
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IN THE HON'BLE SUPREME COURT OF INDIA

CNIL APPELLATEL JURISDICTION

cwIL APPEAL NO.409l-4093 0F 2023
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JAIPRAKASH POWER VENTURES
LIMITED & ANR. ... APPELLANTS
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NAGENDRA KUMAR
& ORS. ... RESPONDENTS

AFFIDAVIT ON BEHALF OF THE STATE OF ANDHRA

PRADESH

PAPERBOOK

(For Index Kindly See lnside)

Advocate for Respondent No.3: GUNTUR PRAMOD KUMAR
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IN THE HON'I}LE SUPREME COURT OF INDIA

CIVIL APPELLATEL JURISDICTION

crvll, APPEAL NO.409r-4093 0F 2023

.IAIPRAKASH POWER VENTURES
LIMITED & ANR. ... APPELLANTS

VBRSUS

NAGENDRAKUMAR
& olts. ...RESPONDENTS

AFFIDAVIT ON BBHALF OF THE STATE OF ANDHRA

PRADT'SH

I, Pravin Kumar S/o Shri Nityanand Sharma, aged about 45

years, currently working as the Commissioner & Director of

Mines & Geolory, Govemment of Andhra Pradesh,

Ibrahimpatnanr, NTR District, Andhra Pradesh, do hereby

solemnly affirm and sincerely state on oath as under:

That in the present case Respondent No.l has alleged that

illegal Mechanised and Semi-Mechanised Sand Mining has

taken place in the State ofAndhra Pradesh at various places.

That pursuant to the above allegations, this Hon'ble Court

was pleased to pass various directions vde Orders dated

29.04.2024, 10.05.2024 ard 16.05.2024.

I

a

RY
: qfat

vt

NO
Regd
ccnt

Dirlctor ot liinca rnd OcologY
Oovt. ol Andht. P?adesh

lbtahlmpatnam, vlirYtw'd'
N.T.R. Olsttict

IN THE MATTER OF:

(a\
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That pursuant to the Orders dated 29.04.2024 and

10.05.2024, the State had flrled its Compliance Affidavit on

09.05.2024 and Status Report on 15.05.2024 respectively.

That on 16.05.2024, after perusing a Report submitted by

the MoEF and pursuant to the submissions made by

Respondent No.l, this Hon'ble Court was pleased to issue

the following directions:

"4. Hencc, we pass lhe following interim dircclions:

i. The State Government shall immedialely conslitute a
Comn ittee in each Dislrict, which will be headed by

lhe Dislrict Collector consisling of officials of
various departments including the Police

department. The Commitlee shall be entru$ted with d
responsibility of stopptng illegal mining which is
taking place contrary to the impugned judgment of
the NGT. The Committee shall ensure that regular
site visits are made in the respective Distrtcts:

ii. It will be open for the first respondent lo point ot lo
lhe Commillees any violation of the impugned
judgmenl. ll'e make it clear that lhe District
Collectors and all olficials forming port of lhe

Committees shall discharge their duties as ofricers

of this Court and they must remember that it is their
duly ro prevenl illegal mechanised mining;

iii.lYe direcl lhe Stale Government lo create a
gtievance redressal mechanism in each Distrtct in
the fonn of a toll free number and a tpecial email ID
where citizens can lodge complalnts regarding all
kinds of illegal mining. The complaints receivcd

through this forum shall be immediately forwarded
to the concerned Committeefor taking action;

2

3

*
o

c,

4

c

N A {

. 1/,J

iv. Wide publicily shall ba given by the Slate to the

availability of grievance redressal mechanisa in lhe

form of toll fi'ee numbers and email IDs. Publicily
shall be given not only in lhe newspapers, but also

o
I,',
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through the local television channels. The

appropriate oflicers of the State Government shall
communicate the toll free numbers and email IDs to
the Jirst rcspondent wilhin a maxhnum period of
three days from lodoy;

v. A team of ollicials of the MoEF shall make

periodical visils withour nofice to any of the Stale

otJicials to vorious sites Where there is a possibility

of catying out illcgal mining;

vi. We make il clear that ony violation by any fficial of
the State of the direclions 'issued by this Courl as

well as lhe direclions issued by the NGT under the

impugned judgnent will be viewed seriously and will
invile contempl aclion apart from any other action;

vii. Both, the Stale Government and lhe Cenlral
Government, shall file compliance afidavils by 8th

July, 2024 which will be considered on l1th July,

2024;

vtii. In the event, lhe Jirst responde rtnds that lhese

directions of lhis Court are not being complied with,

we permit lhe Jirst respondent to move lhis Court by

filing an appropriale application in that behalf and

ix. The Jirsl inspection by the Commitlee conslituled ut
the District level headed by the District Collectors

shall be carried out within a maximum period of
four days from loday.

5. Al lhis stage, our attention is invited to a repo* dated

l5th May, 2024 subnitted by Dr. Suresh Babu Pasupuleti,

Scientisl 'D', MoEF about the sile menlioned in
paragraph 4.A of the report. We direct the District
Collector of the concerned dislric! to immediately visit the

site as it is reported that illegal mining is likely to be

resunedfrom loday. "

That the Office of Director of Mines and Geology, vr'de

Letter No.4914357/Sand/NGT-187(SZy202l-4 dated

7.05.2024, requested the General Manager, BSNL,

4.

'"".-*
'l'3:TI :l I*1r r,,:::It,,
lDrahimpalnam, Vljayawrda

NrT-R nrr,i-i

G.L



4
e

5.

z
Vijayawada to provide 26 Toll Free Numbers with a

recording provision. Subsequently, BSNL raised a demand

vl'de Notice dated 21.05.2024, in pursuance of which the

amount was paid, and the same was communicated to BSNL

vide Letter No.4914357/SandAIGT-187(SZ)/2021 dated

23.05.2024, and BSNL was requested to take necessary

action to facilitate connections to the 26 District Mines &

Geology Officers at an early date

A true copy of Letter No.4914357/SandArlGT-

187(3Z)12021-4 dated 17.05.2024 from the Office of

Director of Mines and Geology to the General Manager,

BSNL, Vijayawada is annexed hereto and marked as

Annexure-Rl.

A true copy of Letter No.4914357/Sand/NGT-187(SZ)12021

dated23.05.2A24 from the OIfice of Director of Mines and

Geology to the General Manager, BSNL, Vijayawada is

annexed hereto and marked as Annexure-R2.

That the Office of Director of Mines and Geology vide

Letter No.4914357/SandA{GT-187(SZ)/2021-2 dated

17.05.2024 requested the Commissioner, Deparhnent of

Information and Public Relations to publish the 26 email

IDs for each district and the Toll-free Number in English

and Telugu newspapers throughout the State immediately.

87(SZ)12021-2 dated 17.05.2024 from the Office of

Director of Mines and Geology to the Cornmissioner,

a 1

o
!

r,

w

o t'.. to' or Mrn "i-liIEl]ii,.. 
govl. of Andhra pradesh -'

'"'n'Tf ;T:r;-YriaYawada

1

true copy of Letter No.4914357lSand/NGT-

GX-
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Department Intbrmation and Public Relations is annexed

hereto and marked as Annexure-R3.

6. That the Office of Director of Mines and Geology v#e

Letter No.4914357/SandNGT-187(SZy202l dated

31.05.2024 requested the Commissioner, | & PR

Department to publish 26 individual Toll Free Numbers and

e-mail IDs of each district. All the toll-free numbers and e-

mail ids were published in EENADU, SAKSHI and

INDIAN EXPRESS on 01.06.2024 and the same was

published,

A true copy of Letter No.49 I 43 57lSandA{GT -l 87 (SZy 2021

dated 31.05.2024 from the Oflice of Director of Mines and

Geology to the Commissioner, I & PR Department is

annexed hereto and marked as Annexure-R4.

A true copy of the paper publications daled 21.05.2024 and

01.06.2024 are annexed hereto and marked as Annexure-

R5.

7. The Office of Director of Mines and Geology, vide Letter

No.49 I 4357lSandA{GT-1 87(SZW021 dated 31.05.2024,

informed Respondent No.l about the 26 email ids and also

informed him that certain time is required from BSNL

office to provide 26 Toll-free numbers.

5

/}'

enlt
o

K

No Rv\.
: 4'l

a"
vl.

.,
I

4 as Annexurc-R6.

Diractor ot ln'3.nd Geoloov
-. Oovl. otAndh?, predcrtr -'
rDrrhinp.tnam, Viieyawadi

_--

A true copy of Letter No.4914357lSand/NGT-187(3Z)12021

dt. 31.A5.2024 from the Offrce of Director of Mines and

Geology to Rcspondent No.1 is annexed hereto and marked

IGf,
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That pursuant to the above directions, the toll-free numbers

and email ids for receiving complaints have been provided

for each district and infonnation regarding the same has

been publicised in the newspaperc.

That pursuant to the above direction of this Hon'ble Court,

tlre Govemment vide Memo No. INC0I-

MG0SAND/3/2024-M-III dt.17.05.2024 inter alia

authorised the District Level Sand Committees under the

Chairmanship of District Collectors to inspect all the sand

bearing areas and submit an initial report by 21.Q5.2024 and

subsequently every week on Monday. They were clearly

directed to ensure that the order of this Hon'ble Court is

strictly complied with.

10. That further the Director of Mines and Geolory, videLetter

No.49 I 4357lSand/NGT-l 87(32)12021 -l dt.17.05.2024, has

requested all the District Collectors in the State to inspect all

the sand reaches in the state by 20.05.2024 and submit

report on 21.05.2024 and further weekly inspect all the

reaches and submit reports on every Monday in light of the

selious visw taken by this Hon'ble Courl of the matter.

lI

A true copy of the Letter No.4914357/SandAtrGT-

187(SZy2O2l-1 dt.17.05.2024 from the Director of Mines

6

8

9

,TR

f,egd.
Centr

ol lt

*

Ih ,v tJ

t

t

Olrector ol Mlnos and Geoloou
Govt. of Andhra pradesh -'

lbrahlTp:r!aT: vijayaw.de

A true copy of Memo No. INC0I-MG0SAND/3/2024-M-III

dt.17.05.2024 is annexed hereto and marked as Annexure-

R7.

C^L
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and Geology to all the District Collectors is annexed hereto

and marked as Annexure-R8.

11. That Director of Mines and Geology, vide Letter

No.4914357/SandltIGT-187(SZ)12021-3 dt. 17.05.2024,

highlighted the Report of the MoEF & CC and the Order of

this Hon'ble Court, and requested the District Collector of

Krishna District to inspect the Srikakulam Sand reach latest

by 20.05.2024 and submit the report to this offrce by

21.0s.2024.

12. Thal pursuant to the above directions Reports have been

submitted on21.05.2024 and thereafter every week for each

district.

13. However, some media reports have alleged that such reports

have not given the true picture on the ground. Therefore, the

State Govemment is in the process of reviewing Reports

' and verif,ing the same with the ground conditions in order

to plaoe the correct picture before this Hon'ble Court'

Therefore, the Answering Respondent prays for four weeks'

time to file a cornprehensive affidavit with regard to the

eged violations, the actual ground situation and the action

7

Dlrector ot Mti66lEi"G6ioov
Govt. olAndhftr pradesh -'

lblahimpatnam, ViJayaiyad,
il.T.R. Dirtrict

against the violations if any.

A true copy of Letter No.4914357/SandAJGT-

187(32)12021-3 dt. 17.05.2024 from the Director of Mines

and Geology to the District Collector of Krishna District is

annexed hereto and marked as Annexure-R9.

6!-
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14. The Answering Respondent tenders an apology for seeking

further time and it is mostly submitted that such time is

being sought with the sole intention of ensuring that the

correct set of facts are presented before this Hon'ble Court.

Therefore, it is humbly prayed that this Hon'ble Court may

be pleased to grant four weeks' time to the Answering

Respondent to file its comprehensive compliance aflidavit

in terms of the order of this Hon'ble Court dated

16.05.2024.

8

VtrRIFI CATION:

I, the above-named deponent, do hereby verifi that the contents

of this counter affidavit as true and correct to the best of my

knowledge and that no part of it is false and nothing material is

concealed there from.

Verified at Ibrahimpatnam on this 8nday ofJuly, 2024.

ATTESTE

P.V. EDUKONDA
Advocal6/Nolary

DEPONBNT

Dircctor of Mines and Geology
GoYt, ol Andhra Pt.desh

I b rah i,npltnam, vij aya,/Yeda
N.T.R. Dislrict

t,l
Durgrouri i,VlJAYAWA0A.S20 003. (A.P.)
ApDointnront Central Govl. o, lndla

Regd.No: 4 t 41

*

6\
DEPONEN'I

Director ot Mirer and Geoloov
Govl. ot Andhra pradesh -'

lbrahimpatnam, VUayawadr
N.T.R. Oistrict

cs
a-
yl.



ANNEXURE-RI

Date:17.05.2024

Sir,

To
The General Manager,
BSNL, Vuayawada

Sub: Department of Mines and Geology - Mines & Minerals - Sand -
Civil Appeal No's: 4091-4093 ot 2023, M/s laiprakash Po\rer
Ventures Limited vs Danda Nagendra Kumar & Others - Hon'ble
Supreme Court Orders dated 16.05.2024 - Creation of 25 Toll-
free numbers for registration of complaints from public
regarding illegal sand mining - Request - Regarding

Ref: 1. Govt Memo No. INC01-MG0SAND/3/2024-M-III, dated
L7.05.2024
2. Hon'ble SC Orders in Civil Appeal 4091-4093/2023,

dated 16.05.2024

I invite your kind attention to the subject and reference cited. I am to

inform that, the Department of Mines and Geology, Govt. of Andhra Pradesh,

wish to provide toll-free number for each of the 26 districts in the state For

registration of complaints from public regarding illegal sand mining activities.

I therefore request to kindly provide us with 26 toll-free numbers with

a recording provision and with their adequate connectionsas per the format

attached in the Annexure-l.Please inform us the charges for providing the

26 toll-free numbers to make the payment.

--llt 9

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES &GEOLOGY::IBRAHIMPATNAM

Lr No. 49 143 S7lSand/NGT- 1 87 (SZ) /2OZl-4

From
v.G. Venkata Reddy,
Director of Mines & Geology,
5th& 6th Floor, Block - B,
Anjaneya Towers, Ibrahimpatnam,
Vijayawada, Krishna District



Encl: As above

,,!.-
(i)

(ii)

-.-l*

//Attested//

MI & GEOLOGY

10
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on.u again request to provide 26 toll_free rprovision and wi rh the ir 

- 
adeq uat" .;;;#=, ,| 

r.H"::,l:,l, 
;"r..::i:ffrnrmediately to notiiy to the publicat the earliest.

yours ia ith fu llv
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s, No. Districts Off ice Address
Contact No. of

the District Mines
& Geology Officer

Toll-free No.to be
alloted

1 Srika ku la m
K m LIs OS ita P Np Co no 1 h0tY

ne aK tha Sch oo o 1 ts Nopp oH/
50 G5 U rtia eta ostj p ak kup ma

District- 5 2005.

9502225511

2
Parvathipuram

Manyam

eology Officer,
Number:100,

Sondarya Narayana Murthy Nagar,
Parvathipuram Manyam -53550 1

District Mi
Door.No,2

nes and G
33, Street 9440817767,

8008546910

3 vizianaga ra m Paul's Lutharran Church, Contonment,
Vizianagaram, 53SOO3

D. No. 1-15-18, ptotNo. 31, Near St.

9100688808

4 Alluri Sitarama
Raju

o Do strict M en as nd Geo Officeo9y
o et reFippos N rea nI d na n
Petro B ThU kn a a rs tn kAra ug

aP derU AI U ri S Raeetha ma U 5 13 024

9866760192

5 Visakha patna m
D I\4strict n aes dn Geo o officerI D. No.
1 B8- 9 P ot 10 N ea Rar G( a hndjee
GYM b ca k sr ed sector-4 M D) Co no v

aVis hk a atn m

8309877085

6 Anakapalli No. 16-4, Plot No.3, 1* floor, Opp:
Visakha Financers Function Halt, Near

Nookambika Street, Anakapalli

O/o of District Mines and Geology, Dr.

9704143580

7 Ka kinada 74
raj

eTh L) Mstrict nes a nd Geol o officesY
ndfD No 6-1 32 aVishw H o seU 2

Ro da oN 0 aP la m2, u aN a rs
Ka kina da 5 6334 8

9440877907,
9100688814

Road
line

Sri

Station,
road,

No.

Floor,

t
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S. No. Districts Office Address
Contact No. of

the District Mines
& Geology Officer

a Ko naseema
2nd Floor, AIMS Engg. College, Offices

Complex, Mummadivaram post, Dr. BR

Ambedkar, Konaseema Distrlct
7093495t79

The District Mines andGeology office
D.no.89- 17-lB,backside of Kia

Motors,lalacheruvu
Rajamahendravaram-533 106

9100688824

10 West Godavari
HIG 69,Housing Board
Colony,Bhimavaram,

West Godavari
9885144408

11 Eluru

O/o District Mines and Geology
Officer,D.No,25 -L0-29, Near Saibaba

Temple,
Beside : Muralikrishna

Hospital,Narasimha Rao Peta (N,R.Peta),
Eluru,

Pin: 534005

74t6373624,
9989882017

L2 Krishna

District Mines and Geology Krishna,
H.No.: M.I.G.-116, Street No,: 220,
A.P.H.B. New Colony, Machlipatnam,

Krishna Dist. - 521002

9100688829,
8074896872

13 NTR

O/o of District Mines and Geology, D

No.: 54-19-22/5A, 2d floor,
Jayaprakash Nagar, 3d Line, LIC Colony,

Vijayawada, NTR District
8121239395

Toll-free No,to be
alloted

9 East Godavari



S. No. Districts Office Address
Contact No. of

the District Mines
& Geology Officer

Toll-free No,to be
alloted

74 Guntur
The District Mines and Geology

Officer.D.No, 5-76-22, 4/2,
Pandaripuram,Gu ntur - 522002

9100688815,
9866413528

15 Pa lnad u
District Mines and Geology Office, D.No.

3-33-78,3rd line, N.G.O. Colony,
Narasaraopet, Palnadu District-522601

9701346168,

9849190995

16 Pra kasa m

D. No. 37-76-111, Veda Residency, 1't
Floor, 2nd Cross Roady, Datta Sai Nagar,

Near Marrichettu Centre, Mangamuru
Road, Opp: Hyderabad Public School,

Ongole, 523002

9652530292,
72073t7855

Bapatla
Office of the District Mines & Geology

Officer, Flat No. 401, 4th Floor, Burle's
Enclave,Vivekananda Colony, 1st Line,

Bapatla- 522LOL

9100679993

1a N ello re
H.No: 11/28, Lakshmi Villa, Talpagiri

ColonyBujabuja, Nellore - 524OO4

9100688837 /
94408L777L

19 Tirupathi

District Mines & Geology, A Block, Room

No. 401, 4OZ, 4O3, 420, Padmavathi
Nilayam, Col lectorarteTirucjhanur,
Tirupati, Tirupati District - 517503

8341428989,

9100688839

20 Chittoor Plot No.3,2 Main, Industrial Estate,

Puttur Road, Chittoor - 517001
6309355932

2L Kada pa DMGO,'O'block,newcollectrate,YSR
Kadapa Dist.

9100688817

IB- 13
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S. No. Off ice Address
Contact 'io. of

the District Mines
& ceology Officer

,'. Annamayya

District Mines and Geology Office,
Rayachoty. D.No, 38/105 - A -4, 1st

floor Opp: Govt. Degree College,
Syama lavaripalli, Chittoor Road,

Rayachoty - 516269

9100688847,
9000789035

aa

District Mines and Geology Office,
Ananthapuramu, Opp: III Town Police

Station, HLC Colony, Nanthapuramu, AP

-s15004

9889296319,
9848689539

24 Sri Satya Sai
H.No,: 16-357, Bhuvanagiri Colony,
Opp: SSSIHMS, Puttaparthi, 515134

8125830813

25 Ku rnool
District Mines and Geology office

Narasimha reddynagar, Railway station
road

Kumool

9100688816

26 Nandyal
District Mines & Geology Officer,D.No:-

4-283,
Kranthi Nagar,Near Bommalasatram

circle,Nandyal -518501

944078t699,
9100688846

-lt- t4
Toll-free No.to be

alloted

Sd/- V.G.Venkata Reddy
DIRECTOR OF MINES & GEOLOGY

ROF ES AND GEOLOGYfor DI

//A TRUE COPY/I
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ANNEXURE-R2

GOVERNI.'IENT OF ANDHRA PRADESFI

DEPARTMENT Of MINES AND GEOLOGY:: IBRAHIMPATT'{Aii

Lerter No. 49 t4357 I SandlNGT- 187(Sz)/2021

From
v.G.venkata Reddy,
D,r.ator of I\'1ines anC Geology,
5' Fi:ir, B' Block, Anjaneya Towers,
IU.:,n,mpatnat) ', NTR District.

To
The Sub Divisiona t E,)qilr(jcr,

O/o GMTD, BSNL,

Vijaya!vad:,i.

S ir,

Sub: -

Ref:1.Thisofii.eLetterNo.4914357/Sand/NGT-l87(Sz)/202:-'i'dited
. L7,O5.2024 ad{.lressed to the General Manager, BSiJL, \ij:)'e'!303'

2. Provisional Demand Notice No. AP Mines & GeJlog ) ' dated

21.05.2024 issued by the Sub Divisional Enginecr r"o GivlTD'

85N L.

M;nes & Flinerals - Department of Mines & Geology- irrrd -
P.ovisionri Dem.nd Note for provision of 26 'ros of T;lL ' I'REE

nurnbers r'^rrth FTTH connections for TOLL Fi{EE 'lur'lber
terrnination to the Department of Mines & Geology - Re'iu'st -
Reg.

I invite kind attention to the subject and references cited l-{rri'uirn tirc

reierence 1't cited, this ofiice has requested the Gellerai Ilarr3gei ' 65ltL'

Vijayarvada to provioe Toll-Free Numbers for each of the 26 distriL''s i'1 the

stitc ior registra(ioo ol complaints from pubiic regaroii'g talrd i's'-jt a5

directions issued by the Hon'ble Supreme Court and the Goverr)nl(jrit and

also requested to inform us the charges for providing the 26 Toil-Frce

N,JnrDers in each of the 26 cffices of the District Mines & GeoioEy Cirficers irl

ure Srate to make the Payment,

Through the I elerence 2"d cited, the Sub Divisional Erigincer' 0/c;

Gi,1TD, BSNL, Viji,ya,'/iiaj3 h3s issued Provisional Demano rlotiic itr ')t ' ritiJa

ui2UNosofTolli';eeNuinberswithFTTHCurrnectiorrsforRs'4'15'6J2/-
(Rupees Four Lakhs Fifteen Thousand Six Hundred and Tnirty'Ir:o Onlv)'



The details of the office addresses are given in the belo$i table;

;A

0. No. 1-15"18, Plot No.31, NearSt. Paul'r lrrthxrrln Chu..h
Contonmenl, Vltiafl atarrm, 535m3

t6

5. Dietrict5
Conta( No. ol the

Geolo€} Olllcer
Office Address

Obrri.t Mines and Geology Offi.er,

Ooor,No.233, St.eet Number: 1(b. Sondarya Naray.nr Murthy
tta8ar, PaNathipuram Mrnyam -535501

2
Parvnthipuranr

l

5

'12

Vi:lsrugaram

VisakhnpakrJm

Annk]palll

- t - --r...

Wast codavJri

Eluru

l(ri5hna

4
AlluriS:taroma

Rnlu

O/o Oistrict Mi,re5 and Geology Offke, Oppolite Fi.e Siatiofl, Near

hdian Oil Petrol guhk, Thala(sin& Araku road, Paderu, Allu.i
Seetha narnar4u, 531014

Dirtrict Mines and Geoloty OtFlcer, q!9. 1-83-9, Plot No.01,
(Nsar Raieev Gandhi6YM b.ck.lde), Se.tor{. MVP Colony,

Visakhap?rnam

O/o of oist.ict Miner add G€oloey, 0r. No. 16"1, Plot No.3, 1'
Boot Opp: Viiakha Flnan(e6 Fuh{llon Hall, I'leo.Nookantbila

Street, Anatapalli

1
The oistrict Mine5 and Geology orf;ce, Or. No. 1.6-23-74, Vishwa

tlouse 2" Floor, Road No Oa Pallamraiu NaBnr, Xatinada . 533d68

10

2'flog,, AIMS EngB. Collete, Olrrces Compler, Mummadrvdrani
pgst. Da, 8R Arnbedkaa, l(onaieema Dirtrlct

The Distrl.t Mines and GeoloSy offr.e

O.no.89-17-1E,b:ctsi.re of Xi, Motors. lalicheruv!

. RaiamahendraEram-s33105

Hl6 69,Houring Board Colooy, Bhim.varam,

w€it Godavari

r1

O/o Oistri(l Mlnes and GeoloSy Offi.er, O.No.25-10-29, Noir
Saibaba Temple,

B€5ide i Murnlik.ishna {orpilal, Na(asimha Rilo Peta {N.R.pcln).

Eluftr,

Pin:534006

Olo of Orstrict Mines and Geoloty, O No.:54.19-2215A,2'c ftoa{,
t-

District MIne3 and GeoloSy l(i!hna, H.No.: M.t.G."116, Stre!'t n1o_:

22t, A.P.H.B. NewColony, Ma(hliprtnam, x.;shni Disr. -921002

13 .,

,--l

The Distllct Mines and Geology Omcer, 
-D_,]Ng. 

5-76-22, 4/2.

Pandaripuram, Guntur - 522m2

J

l.i 6untur

I

I

t_-l=

--.1
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Districl5

i:

Eipnrla

Tir.rJ)rth;

:1,.r, i..i L.,iiis i.rtd 6eo,ogy Offic€,!).!iq. l.:l ;5, lrJ lin!. ir.i.O
:.i!i,,, h,rrr;ltJop€t, Pal,iado 3l|,ii :i.i-i::i3:.

Oftice Address

rr l!o- 37 7a 111, v!.in Residc..y, I" rlorr l 'CrL,il iiJtriit.
8rr!li 53i f.{-lr'.,r, NeJ. MarrlchettL, acili! tti,rnailrtrr. i.,!ji:.

rlpp: iirderJbld Publia Sahooi, Orrrjei.r, 5l3Car:

Ort,.r rir t,,. !:rttrlct Mine, & C€ology Oliia*!. rlai i.lo ,i!,. .lrll
lr.ior, 6uriri'i tnclr!!, Vivek!nanda aol$rr!, 1sa Llr., Bnpiiiia-

t l.io: l1l:8, :"irtJhmi V;lla, Talpn8i.i Colon} 3ulrbuj1, Nrll$f. -

52,100d

D;i.ir;.1 i;liisr I Gcol.ily, A Blocl. ngolr 8r. :1C1, i02. ,i0l .l:C,

i)ai,J:i:irvrllri l\,lnyrr . aollectorirt€Tiruajlril:r'. Tirur.rli, lri rtri,li
tr,:tn .51750.J

21

22

t; :ri Slrya Sii

2t Nnr,dy3l

Furlher, this office h'] j palo an amcunt ui Rs. Rs.ri,15-6J.'',i- l iiLi-'eis

tir';r Lakns Fifteen l'tior-,sanr': S;x Hundrco 3nd Thirty Tr';o Ontl; 
';o'r 

:re ':1'ue

11.,7]00iJ442der€d22.05.2024iromUnionBankoflnciiraddi3s!€j']i.!].,..C'
(Cash), BSNL, VijayaY{ada and submitted along !!ith the prescribed ;:rl,l'crrra

9.r cn by thc BSNL Lffice.

It;s l'Jrther iequcstcJ that the BSNL au(norities rnay seiie 
'lr'.rli;liY

l}lls directiy to the District Mines & Geology ofljcers ror cnargrjaiJl' 
'llltui-rt

!.jitnout delay.

2'

I(... I..:.i 1:.r. I lrrlEtl..lr. t'elt!, _..r..:. a 'li, -, '.':r.chi||ror

,. :. i. .,-. , -..1..:.: ri, r' '.:.i.- :

J;iv,.l f.li;,!:, irt(j iroirdy Oi{iie, iiaritl.aL), i)-ltr l:3i/:,,_ .r'
,1, l" ll<,o, Opp: 6ovt. Ortree Collere, Syarl!lJval'ip3lli, llllc:.

Road, Raya.hoty. 5162t !
}illrict M;nes i. d i:lclu8y Offiae, Annothdpi,r:'rru, Opr: !:1-fo.'r]

?eli.c Stliion, t-11"C CotonY, il,ltithaprt;nru, AP -51tl.i'l

)1-lto.r li.35;, thuvarra8iri ColonY, Opp SSSiHMS, pulupjrllri,

51513n

Di5lriat Miae5 and {i€6loaY o,l,ce

Flirr,t,ifi ha reijdrnaS,rr. llaii!{,rt rliilior i rc:,d

(urnocl

0iltrlit l..4ioej & 6eology Otiicei, U 1..,r- 1'?91.

(rilnfh; Llag:rf, Nelr 906malasatrira tircl!', tsndyal -9tiitoi

I

*--,---*{-



In \.rierv of the above, I request the Sub Divisional Engineer, Ora Cl'l"iD,

tsi;':L, .Vijayawada to taka- turlher necessary actiotl tc i:::l.t3IJ i3SliL

cLi,:.rections to the 26 Distr:ct Mines & Geology Officers in tlle St.Lc al:ijr
cJr il datc.

18

Ci)I-,v ro tne Spl. Chicf S!.cretary (Mines), Ind., & Comni., Dept., Ve'::!liprdi
!...,ir.ri- D;strict ioI iivUr,:- of ;nformation.

I lA*estedl /

:,i L' c

,.a)
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A.i&1
DATE

A.O. (CASH), BSNL, VTJAYAWAOA.....

0 It
1J156

,' OF,BEAFEB

For DIR€CTOF OF MINES AND CEOI-OGY AP USER
CHAFGES

FourLakh Firleen Thousrnd Sir Hundred Thlrty Two Onty"".:. FTUPEES

;i 
' i,, 

'1.o31orooo3?s'4? )i 1.i:.- l72OOO442
I

ura fi rtrt r* rufli qq q ir
.rf^a,E At p nlt 

^L!o(F 
lr{tl<6 .l !rio[^

'01
EEECIqEU

rpOOOt,l.a". SllO?EO?qt: lO??LOll' :ll

.-![(#"*Mo
e^ f,%S**itffi'*iln*I'h*

ffiE

415632.00

!f({-F- r'16,' q*i 52 r a5t
IBRAHIMPATNAM BNANCH.
l(FlrsHNA.521456
IFS Code UglN081f27.1

l"^_/
- 
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BHARAT SANCHAR NIGAM LIMITED

FOB[t FOA F|BER gaSrO srnvtCes ttE$J CONNECTIO]I

Cornpairles'Or9.3nrlnlrorls ' 
lndLvio!rals

'''i,''I r' '''r"rl
.

,:.

\are a'Farter lrirsDand Glouo' Piopnelo:., Pafl'e1sl

Area r-ocalrly' Tehsri

any Oslrlcl

Aggistant Drrector ( Adnrn. I

. Oeia!1r't ! '' 3 l,-.c'r'lv

Qor,i. ,:i : ' ,nrrnoatilai'l
N. I U,St{rcl.

Asllstant Dlreclor ( Aomn' )

, Oagartmenl 01 M'nes & Geology

Gont. :' : ' r';! rx'flgatnam

//A TRUE COPY/I
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Lr No. 49143s7/Sand/NGT- 187(SZ).2O2L-2

From
V.G. Venkata ReddY,

Director of Mines & Geology,

5h& 6th Floor, Block - B,

AnJaneya Towers, IbrahimPatnam,
VUayawada, Krishna District

Sir,

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES &GEOLOGYI:IBRAHIMPATNAM

ANNEXURE-R3

Datei17.05.2024

TO

The commissioner,
Dept. of Information and Public
Relations (DIPR), 2nd Floor,
DR NTR Admlnistrative Block
Pandit Nehru Bus Stand
Vijayawada, A.P - 520013

22

I invite yourkind attention to the subject and reference cited' Through

the reference cited, Government informed that the toll-free number "1800-

599-4599" and email id: at the Head

Sub: Department of Mines and Geology- Mines & Minerals Sa nd

Civil Appeal No's: 4091-4093 of 2023 ' M/s laiprakash Power

Ventures Limited vs Danda Nag endra Kumar & Others - Hon'ble

sup reme Court Orders dated 76.05.2024 Publishing of Toll-

Free Number "1800-599-4599" and email id:

nd h for registration of

complaints regarding illega lsand mining for public awareness -
Request - Regarding

Ref: 1. Govt Memo No. INCo1-MGoSAN D/312O24-M-lll' dated

17.05.2024
i. t-lon'bte SC Orders in Civil ApPeal 4097-409312023' dated

t6.o5.2024

n

Further, as per the reference 2nd cited as above' the Hon'ble Supreme

Court vide its order dt: 16'05'2024 has directed the state government to

,r*"" a"0 *,Oely publicize 26 separate toll-free numbels and email-ids for

each of the 26 districts. The Department of Mines and Geology has created

26 .email-ids which are currentiy active, while the 
. 
creation of 26 toll-free

numbers will take some time and will subsequently be lntimated for window

Office of Department of Mines and Geology, Ibrahimpatnam, are made

available for receiving the complain ts regarding the instances of illegal sand

minlng across the State and directed this office to facilitate the wide publicity

in the print and electronic media immediately for public awareness and it is

not attracted Model Code of Conduct aules.

advertisement'

In view of the above,

advertisement materialconsisting

I am herewith enclosing the window

of the toll-free number '1800-599-4599"

and email id: n1
at the office of the Director

of Mines and Geology, Ibrahimpatnam' NTR District and 26 email ids for

each of the 26 districts, to publishimmediately in the Engllsh and Telugu

newspapers throughout A'P editions as

1

per the Procedure existing in the



-29
Dept. of Information and Public Relations (DIPR)' Advertisement should be

in toth English and Telugu format. This may be kindly published in media

and informlhe details of advertisement published to the underslgned. Kindly

note that ali the expenses towards the same will be borne by the

Department of Mines and Geology.

Yours faithfullY
Sd/- V.G. venkata Rqddy

EncllAs above DIRECTOR OF MINES & GEOLOGY

23

Copy submitted tospl. CS to Govt. (Mines),

Department, Block No.4, Ground Floor, AP

Amaravathi tor information

I lAftestedl/

for

Industries & Commerce

Secretariat, VelagaPudi,

,[4,c'ur#;a Geology
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Department of Mines and Geology, Government of Andhra Pradesh
Sri An an a Towers Ibrahim atnam Vi wada Andhra Pradesh-521456

REGISTERATION OF COMPLAINTS FOR ILLEGAL SAND MINING

If you witness any unauthorized sand mining activities in your area/

anywhere in the state, please report them immediately to the concerned

office email ids as mentioned below or to the Toll-Free Number

(Available 2417)t 1800-599-4599 or through

email: .comavailable at the office of the

Director of Mines and Geology, lbrahimpatnam, NTR District.

Head office Toll-Free no, Email If

1800-599-4599
dmoa osandcomola ints@vahoo.

com

Districts Email Id

Srika kula m

2
dm*smanva!0serdlsrtplalots@Ebaglam

s.
No.

1

4

Visakhapatnam5

Anakapalli6

s.
No.

1

Vizianagaram d m oo n a g aja msjl 0.d.c-qnpl a i nls@v a h oo. com

Alluri Sitarama
Raju

dmoovisaLbap![IimsAn d.-col-l]p lar n-ts @ ya hoo. co m

n rli {: lai h

-q-

Director of Mines
and Geology,

Ibrahimpatnam,
NTR

Parvathipuram
Manyam

d mo oassan dgg-orplait]tsQyabsq"egm
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/ / Attested/ /

for D rofMi & Geology

25

7 Kakinada d m gokak-in;u{axudqo-ms]ii-nls.@ya!-Sg.,.rE9m

I Konaseem a
-d-m 

gp.a-!,s,ar deomp lainls."@y alps,soitl
9 East Godavari dmgoegsandcomplaintst@yAhoo.com

10 West Godava ri
11 Eluru dmoojlu rusandcomolaints@yahoo.com

L2 Krishna <hnqSkiS.h.[r a E,a!]dcp m o I a i ! t_s-{O ya h oo. co m
13 NTR d md obza sa n d cqmglall] !S!o-ya[a!" cAm
14 G u ntur dmssst:"nlsr-saldss &datnls@.yabsa,egn0
15 Palnadu -djngopal-r.radusa ndco mpl. i nts (ava hoo. co m

16 Pra kasam dmgopfala;am:a-n-d_qApplaints(Oyahoo. cor!
!7 Bapatla dnqsbaaa{agaldeq mBleints@vah oo.com
18 Nellore dtns.p.&el l ores*a nd e"a mal atnlg@yahs o.qqlo

Tirupathi dmqoti !:upa!!:LLs,ao drc nrelainlq@:rahss.Egm19

20 Chittoor d n:lCol.lljllppr-s-and.E! m!laurts@y-ah9s.esm
2L Kadapa dmqqkgd.apasandcomp I a in
22 Annamayya dmS"se-nn a[Laya gandcom pl a i n

Ananthapuramu hoo.comdmaoa ndcom0laintsOv
24 sri Satya sai
25 Kurnool
26 Nandyal

I

{Note: toll-free numbers for each district affices wilt be publicised shottty

Sdl- V.G. Venkata Reddy
Director of Mines & Geo Ibrahi am

//A TRUE COPY/I

d!1qo_*g sa gd co m plainl5@yehsg.rala

23
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ANNEXURE-R4

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES &GEOLOGY:: IBRAHIMPATNAM

Letter No.49143 57lsa nd/NGT- 187 (SZ)1ZO21 Date:31'05 2024

From
V.G. Venkata Reddy,
Director of Mlnes & Geology,
5th& 6s Floor, Block - B,

Anjaneya Towers, IbrahlmPatnam,
Vijayawada, Krishna Distrlct

Sir,

TO

The Commissioner,
Dept. of Information and Public
Relations (DIPR), 2nd Floor,
DR NTR Administrative Block
Pandit Nehru Bus Stand
Vijayawada, A.P - 520013

Sub: Department of Mines and Geology- Mines & Minemls - Sand -
Civil Appeal No's: 4091-4093 of 2023, M/s laiprakash Power

. ventures Limited vs Danda Nagendra Kumar & Others - Hon'ble
Supreme Court Orders dated 16.05.2024 - Publishing of
Dlstrict-Wise Toll-Free Numbers and mall IDs for registration of

. complaints regarding illegal sand mining for public awareness -
Request - Regarding

1. Govt, Memo No, INC01-MG0SANDI3/2O24-M-III, dated
!7.05.2024.

2. Hon'ble SC Orders in Civil Appeal 4O9t-4O9312023, dated
16.o5.2024,

3.Letrer No. 49t4357/Sand/NG-r-L87(SZ)12021-2, dated
L7.O5.2O24 addressed to the Commissioner, Dept. of
Information and Public Relations, VUayawada.

I lnvite your kind attention to the subject and reference cited. Through

the reference cited, Government informed that the toll-free numbers and

email IDs at Head Office of Department of Mines and Geology,

Ibrahimpatnam and at offices of the Distrlct Mlnes & Geology Officers,

Concerned Districts are made available for receiving the complaints

regardlng the instances of lllegal sa d minlng across the State and directed

this offlce to facilitate the wide publicity in the print and electronic media

immediately for public awareness and It ls not attracted Model Code of

Conduct Rules.

Further, as per the reference 2M clted as above, the Hon'ble Supreme

Court vide its order dt: 16.05.2024 has directed the State Government to

provide and widely publicize 26 separate toll-free numbers and email-lds for

each of the 26 districts. The Department of Mines and Geology has created

26 email-lds and Toll Free Numbers for each of the 26 dlstricts which are

currently active and lntimated for window advertisement.

Ref:



-ilzz
Through the reference 3rd cited, this oFfice requested the

Commissioner, Dept. of Information and public Relations, Vijayawada to
publish the window advertisement material consisting of Toll Free Number
and email ID at Head office, Ibrahimpatnam and ema IDs For each of the 26
districts to widery pubricize in the print and erectronic media rmmediatery for
public awareness and also informed that the Toll Free Numbers for each 26
Districts wlll be publicized shorHy.

In view of the above, I am herewith enclosing the window
advertisemant material consisting of the Toll-free number. and email ID at
the office of the Director of Mines and Geology, Ibrahimpatnam, NTR District
and 26 email ids and 26 Toll Free Numbers for each of the 26 districts to
publish immediately in One (01) Engllsh and Two (02) Tetugu daity

newspapers throughout A.P editions as per the procedure existing in the
Dept. of Information and Public Relations (DIPR). Adverflsement should be

In both Engllsh and Telugu format. This may be kindly published in Two (02)

Telugu Daily News Papers and One (01) English News Paper in Ap Editions

and inform the details of advertisement published to the underslgned. Kindly

note that all the expenses towards the same will be borne by the

Department of Mines and Geology.

Encl: (As above)

Yours fa ithfully
Sd/- V.G. Venkata Reddy

Director of Mlnes & Geology

27

Copy submitted to Spl. CS to Govt. (Mines),
Department, Block No.4, Ground Floor, AP
Amaravathi for information.

Industries & Commerce
Secretariat, Velagapudi,

/ / Attested/ /

for Di.@.*$**r*,
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Department of Mines and Geology, Government of Andhra
Pradesh

Sri Anjaneya Tgwers, Ibrahimpatnam, Vijayawada, Andhra
Pradesh-521456

District
Toll Free

Num ber
e-mail lD

1 Srikakulam dmgosklmsandcomplaints@my
yahoo.com

2 dmgoppmsandcomplaints@my
yahoo.com

J 1800-425-6014 dmgonagaramsandcomplaints
@ hoo.com

REGI STERATIO NOFCOMPLAINTS FOR ILLEG AL SAND M INING

If you wit6ress any unauthorized sand mining activities in your' area/

anywhere in the state, please report them immediately to the concerned

office email ids and concerned office Toll Free Numbers as menuoned below

or to the Toll-Free Number (Available 2417)t 1900-599-4599 or

through email:dmgapsandcomplaints@vahoo.com available at the office of
the Director of Mines and Geology, Ibrahimpatnam, NTR District.

s.
No.

Head Office Email If
Director of Mines

and Geology,
Ibrahimpatnam,

NTR

1800-599-4599 dmgapsandcomplaints@yahoo.
com

-3s

S. No.

1800-42s-6012

Parvathipura
m Manyam 1800-425-6013

Vizianagaram

Toll-Free no.

1



-sf 29

Alluri
Sitarama Ra u

asrdmgosandcomPlaints
o.com

@yaho
4

vspdmgosandcomPlain ts@yaho
o.com1800-425-6017Visakhapatna

m
a

akpdmgosandcomP taints@yah
oo.com1800-425-6018Anakapalli

dmgokakinadasa ndcomplaints
mail.com1800-425-60197

dmgoamPsandcomP laints@yah
oo.com1800-425-6021Konaseema8

sandcomPlaintseastgo
mail.com

davari@
1800-425-6023East Godavari9

dmgowgdsandcomP laints@gm
ail.com1800-425-6024WESt

Godavari10

dmgoelurusandcomP laint@yah
oo.com1800-425-6025Eluru11

sandcomPlai ishnadistrict@
hoo.com
ntskr

1800-425-6026Krishnat2
dmgontrsandcomP laints@Yaho

o.com1800-425-6027NTR13

dmgoguntursandcomplaints@9
mail.com1800425-6028GunturL4

dmgopalnadusan dcomplaints@
hoo,comm1800-425-6029Palnadu15

dmgoprakasamsan dcomPlaints
m ahoo.com1800-42s-6031Prakasam16

dmgobaPatlasan dcomplaints@
ahoo.com1800-425-6032Bapatlat7

dmgonelloresa
mail.com

laints@9ndcomp
1800-425 6034Nellore18

dmgotiruPathisa ndcomPlaints
ahoo.com1800-425-6035TiruPathi19

dmgochittoorsandcomPlaints@
hoo.comm1800-425-6036Chittoor

dmgokadaPasandcomplaints@
hoo.comm1800-425-6037Kadapa2t

dmgoannamaYasandcomPlaints
ahoo.com1800-425-6038AnnamaYYa22

-ndcomPlain tp@gmai

Lcom
tsdmgoa

1800425-6039AnanthaPUra
MU23

1800-42s-6016

6

Kakinada

20
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dmgosatyasaisandcomPlaints@

.com1800-425-604124 sri Satya Sai

dnigoku rnoolsandcomPlaints@
.com1800-42s-6042Kurnool25

1800-425-6043Nandyal26

Note: please ignore e-mail IDs published earlier vide Letter No.

4914357 /Sand/NGT-187(SZ) l2}2t-2, dated 17'05'2024 as they were

became non operational due to technical problems'

Ibra

Sd/- V.G. Venkata ReddY

Director of Mines & GeologY,

l/ Attestedl/

for Di of Mines & GeologY

//A TRUE COPYII
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ANNEXURE.R6

GOVERNMENT OF ANDHRA PRADESH
DEPARTMENT OF MINES &GEOLOGY:: IBRAHIMPATNAM

Letter No.4914357/Sand/NGT- 1 87{SZ)I2O21 Date:31'05 ' 2024

39

From
V.G. Venkata ReddY,

Director of Mines & GeologY,

5s& 6s Flobr, Block - B,

Anjaneya Towers, IbrahimPatnam,
Vijayawada, Krishna District

To
Srl Danda Nagendra Kumar,

Dharanikota Village, Amaravathi
Mandal, Palnadu District.

i lnvite your attention to the subject and reference cited'.

It ls lnformed that ih compliance to the orders dated 16'05'2024 of the

Hon'ble Supreme Court of India, the Department of Mlnes and Geology has

created the tolt-free numbers and email tDs at Head Office of Department of

Mines and Geology, Ibrahimpatnam and at offices of the District Mines &

Geology Officers for each 26 Districts which are' currently active and the

details are mentioned below:

e-mail lDToll Free

Number5. No. Office

dmgapsandcomPlaints@Yahoo.com1800-599-4599

Director of Mines
and GeologY,

lbrahimpatnam,
NTR District

1

S, No. District
Toll Free

Num ber
Complaints eriail lD

1 Srikakulam 1800-425-6012
dmgosklmsandcomplaints@myyahoo.com

Parvathipuram
ManYam

1800-425-6013
dmgoppmsandcom plaints@myyahoo.com

3 Vizianagaram 1800-425-60L4
dmgonagaramsandcomplaints@myya hoo.com

4 Alluri Sitaramaraiu 1800-425-6016
asrdmgosandcomplaints@yahoo.com

5 visakhapatnam 1800-425-6017
vspdmgosandcomplaints@yahoo.com

6 Anakapalli 1800-425-6018
akpdmgosandcomplaints@yahoo.com

Sub: Department of Mines and Geology- Mines & Minerals - Sand ----' 
Eirjiinpp"al No's: 4091-4093 of 2023, M/s laiprakash Power

V"ntrtli Limited vs Danda Nagendra Kumar &,Others - l-lon'ble

a;;il; Lourt orders dated i6'05'2024 - Information of roll-
Fr-Je rvumoers and mail IDs for each 26 Districts for registration

ofiomptaints regarding illegal sand mining for public awareness
' - furnished - Req.

Ref: email dated 28.05.2024 from Sri Danda Nagendra Kumar'
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Further it is informed that new connections for Toll Free Numbers are

obtained from BSNL by depositing required amount which takes certain time

for giving phone connections at all the 26 Districts'

This is for Your information'

Yours faithfullY
Sd/- V.G' Venkata Reddy

Director of Mines & Geology

Copy submitted to Spl' CS to Govt' (Mines)' Industries & Commerce

DeDartment, Block No.4, 
-eiJunO iloi" AP Secretariat' Velagapudi'

Amaravathi for information '

llAttestedl I

M & Geology

dmgokakinadasan dcomplaints@gmail com
1800-425-60197 Kakinada

dmgoampsandcomplaints@yahoo.com
1800-425-60218 Konaseema

sandcomplaintseastEodavari@gma il.com
1800-425-6023East Godavari9

dmgowgdsandcomplaints@gmail.com
1800-425-602410 west Godavari

dmgoelurusandcomplaint@yahoo.com
180G425-5025Eluru11

sandcompIaintskrishnadistri -t@ya hoo.com
1800-425-6026Krishnat2

dmgontrsandcomPlai nts@yahoo.com
1800-425-6027NTR13

dmgoguntursandcomPlaints @Smail.com
180G425-6028G untu r14

dmgopalnadusandcomPlaints @myyahoo.com
1800-425-602915 Palnadu

dmgoprakasamsandcom aints@myyahoo.com
180G425-6031Prakasamlo

dmgobapatlasandcomP laints@myyahoo.com
1800-425-6032Bapatlar7

dmgonelloresandcomPlaints@gmail.com
1800-425-6034Nellore18

dmEotirupathisandcomPlaints@ myyahoo.com
180G42s-6035Tirupathi19

dmgochittoorsandcomplaints@myya hoo.com
1800-425-6036Chittoor

dmgokadapasandcomPlaints@mYYa lroo.com
1800-425-6037Kadapa21

dmgoannamayasandcomP laints@myyahoo com
180G425-6038AnnamaYYa22

-ndcomplaintsdrngoatP@gma il.com
1800-425'6039AnanthaPuramu23

dmgosatya5aisan dcomplaints@mYYahoo.com
Sri Satya 5ai

dmgokurnoolsandcomPlaints@myyahoo.com
1800-425-6042Kurnool25

dmgonandyalsandcomP laints@gmail.com
1800-425-6043Nandyal26

for D

//A TRUE COPYII
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ANNEXURE.RT

Merno No. INC01-MG0SAND/3/2024-M-III Date:17.05.2024

u its Civil Appeal Nos. 409 L-4O93/2O?3, JaYaPra kash Powe

'Ventures Limited and And. Vs'Nagendra Kumar & Ors Hon'blei

Su preme Court Orders Dt:16'05'2024 - Complian celATR

nstructions - Issued - Regarding.

GOVERNMENT OF ANDHRA PRADESH

INDUSTRIES AND COMMERCE (M-III) DEPARTMENT

- -i.- 
c.o.-r',ltrtr 6.- 

- il,- rniuiirie!, Infrastructure,- .Investment-' 
Co*rn"r." (Mines-II) Department, dated 0a'0^i019

z. c.o.Ms.No.is, Indusiries & Commerce (Mines-ul) Departme

Sub:

,I

I
I
I
I
I
I
I
I
I
I

I

I

nt,:

dated 16.04.2021
l. Ft", tn" non'ble NGT, SZ, Chennai 

-olqe-ls 
dale! 23'03'2023ini- 

O.A. rtro. 152 ot}O2l, O.a. Nto' SS of 2O2Z and O'A' No' 187 oq

2A2t '
4. From the Hon'ble NGT, SZ, Chennai orde-rs-dated O2'08'2O23in:

E.A. No. A4 of 2023 in O'A. No. !87 af zOZt I

5. i;;; ihe Hon'ble supreme court, orders dated 29'04'2024 inl

Civil APPeal Nos.4091-4093/2023 '

6. Govt, Memo No:MGo seitiiiliiiq, dated 2s'04'2024 :

;: G;il: iqemo r.ro:ucosti1,rizozq, dated 02'05'2024 i

;: ;rom- Aoi, scl, New Delhi, Hon'ble Supreme court' Message"

dated 10.05.2024.
9. Govt. Memo No: MGOSANDI3/2024-M-III' dated 10'05'2024' :

ib.F*, eoi, icl, N"* oer'rri, i{on'ure Supreme court' Email( datedl

L6.O5.2024. i

The attention of the Officers notdd ln the address entry is invited to the

subiect and references citeai.' liinrormed by the Advocate-on-Record, supreme

AH.oi'i;il; rid; t"f",;;t" ro" clted' the case in civil Appeal No'4091-

4og3l2o23came up ror. n"Jin!" on-ro'iii'ibz+ and the Hon'ble Supreme court of

Indla has taken an 
"**uruiv'.'u.]ort 

uiu-*-of1h. matter. the Couit expects 100o/o

comptiance and transparen:i i'.]niil'Si;t!'*itr, r.tp",i to its efforts and passed

the following directions:

i.ThattheStateshouldsetupadedicatedtol|.freehelplineandemail
ID, such that citizeris iiat' mate immediate, complaints regarding

instances of ittegar said"r;ininj, as a part of the grlevance redressal

mechanism.

ii, That'the State should set up a Committee / Task Force' comprising

District collectors "ni 
pofit[ omiiutt' who will act as officers of the

H;;;b[ srp."*u cou'tt, ana dutlfully respond to all complaints

regarding sand mining'

iii.ThatthesameCommitteewillUndertakeinspectionsofeachand
every sand .eucn aciosi-*'e iiate and take appropriate action in the

(P.r.o)

lner:
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iv. event of any instances of illegal mining, Status reports regarding
these inspections are to be filed before the Court before the next date'

of hearing, i.e., on 08.07'2024. Moreover, the first inspection is to
be conducted $rithin the next 4 days i.e., by 20.05.2024'

v. That the MoEF&CC should lndependently conduct inspections of all

. the sand reaches ln the State, without prior intimation to.the State
Government officials.

2. Further, the AoR has informed thitt it is essential that alt inspections _are
undertaken diligently and transparently by, inter alia, capturing the date-time
iturp"a photo-graphs/videos hivlng. Geo-coordinates by the Committees, and

criminal inO otiei appropriate penil action is lnitlated against the companies/

ilr5g;, indulging in iitigai sand mining. Therefore, tfte foltowing steps need to be

iaken immediately by all concerned.

3. The Director of Mines & Geology, GoAP, Ibrahimpatnam (DMG) shall give

*lae prUf i.ity in the print and electionic media immediately about the toll-free

nrruli i reob-599-4599" and email id : dmgapsandcomplaints@yahoo'com which

are made avalldble for receiving the compliints regarding the instances of illegal

iuna *ining across the State, F-urther, the DMG shall also maintain the up to date

."rpiii"ti-*gister along with the Action Taken Report on the complaints. The

foi"Iui for tfr6 complainG Register shall be agpropriately devised by the DMG

urgently.

4. The District Level sand committee (DLSC) under the chairmanship of the

oistria coir""tor for identification of sand bearing areas constituted vide

,"i"r"n."r 1i and 2d cited, is hereby authorized to undertake inspections of all

ttre sana bearing areas in their jurisdiction as per the directions of Hon'ble

iupr"re Court in this matter. The DLSC is hereby further strengthened by

inciuding District level Officer of Special Enforcement Bureau (SEB) for this

;16;4": The Distrtct Mines & Geology Officer of the concerned District shall be

the Member-Convener of the Committee.

a, The DLSC shall immedlately inspect all the sand reaches in their
iurisdiction and ensure that the orders of Hon'ble Supreme Court and

iron'ble NGT and Hon'ble High Court are implemented scrupulously'

b. The DLSC shall also inspect the complaints forwarded by DMG regarding
the illegal sand mining and submit the report to him'

c. The DLSC shall take immedlate appropriate actions which may include,
photographic/vldeographic evidence along wlth date, time and geo-

cooraiirate stamped; registration of FIR, seizure of vehicles/ machinery,
arrest of the persons/ tompanies involved etc. ln all instances where
illegal sand mining is found.

d.TheDLSCshallmaintaintherecordofallinspectionscairiedoutand
the actlon taken thereon.

e. The DLSC shall undertake the periodic inspedions in terms of the orders

of Hon,ble supreme court. 
cntd..
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f. As directed by Hon,ble Supreme Court, al! the officers of DLSCshall act as officers of Hon,ble Supreme Court an, aisctrargetheir duties diligently and transparently so as to curb the iU;gA
sand mlning across the State forttrwittr,

g' The District collector concerned rs responsibre for informing a[ the
members of the DLSC.and reading the cbmmittee as rnstructe-a uy ine
Hon'ble Supreme Court.

h, Ile -DLSC 
shall conduct first inspection of the sand reaches by20.05.2024 and submlr its first rdport to the DMG on Zt.OSiOii

without fail' Thereafter, the weekry reports shafi be submitted to the
DMG on dvery Monday without fail.

i. The DMG sharr devise and communicate the proforma in which Drstricts
shall submit the reports to him, The proforma devised strouta ue in iine
with compliance to be submitted to Hon,ble Supreme Court.

j, The DM&G shall complle all the reports received from the DLSC makinga copy to the Government and submit the required consolidatel
compliance report (status report) in the form of afhdavit on behalf oi
the_state Govt', rn the Hon'bre supreme court in consurtation with Aoi
and also in other Courts appropriately whenever required. .

5. The Director of Mines & Georogy, the commissioner, speciar Enforcement
Bureau, all the District collectors and officials of other line ciepartments should
take necessai? further action accordingly and ensure strict complian." oi*,"
orders of Hon'ble Supreme Court and Hon,ble NGT and Hon.ble Xigt Corrt in
this regard.

6, This may be attended on .Top priorlty:"

GOPAL KRISHNA DWIVEDI
SPECIAL CHIEF SECRETARY TO GOVERNMENT(Mines)

To
The Director of Mines & Geology, Ap, Ibrahimpatnam, NTR District.
The commissioner, Specrar. Enforcement Bureau, IHt corporate, 3rd floor, RTC
fg09 n9qa, Opp- APIIC Buitding, Auto Nagar, Mangalagtri,'Gutnui. 1Ot1All the District Collectors ln the State,
All Distrlct Mlnes & Geology officers (concemed Deputy Dlrectors/Assistant
Djrectors) ln the State. (Through DM&G)
All the members of the DLSC (through the District Collector concerned)
Copv to:
The PS to Spl.CS to Govt (Mines)
sF/sc.

//FORWARDED BY ORDER//

//A TRUE COPYII
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ANNEXURE-R8 44
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES &GEOLOGY::TBRAHIMPATNAM

Lr No. 49143s7/Sand/NGT-187(Sz) /2021- t Datei77.05.2024

From
V,G, Venkata Reddy,
Director of Mines & Geology.
srh & 6th Floor, Block - B,
Anjaneya Towers, Ibrahimpatnam,
VUayawada, Krishna District

S ir,

Sub:

Ref

To
All the District Collectors,
Government of Andhra Pradesh

Department of Mines and Geology - Mines & Minerals - Sand -
Civil Appeal Not: 4091-4093 of 2023, M/s Jaiprakash power
Ventures Limited vs Danda Nagendra Kumar & Others - Hon,ble
Supreme Court Orders dated 16.05.2024 - Compliance,/ ATR -
Proformas 1 & 2 for submission of inspection reports - Orders
Issued by Government - Compliance Reports - Requested -
Regarding

1, G. O. Ms. No. 71, Industries, Infrastructure, Investment
& Commerce (Mines-II) Department, dated 04.09.20192. G. O. Ms. No. 25, Industries & Commerce (Mines-III)
Department, dated 16.04.2021

3. From the Hon'ble NGT, SZ, .Chennai orders dated
23,03.2023 in O.A. No. !52 of 202!, O.A. No. 53 of
2022 and O.A, No. 787 of 2OZ!

4. From the Hon'ble NGT, SZ, Chennai orders dated
02.08,2023 tn E.A. No. 04 of 2023 tn O.A. No. 187 of
2021

5, Hon'ble SC Orders in Civil Appeal 4O9t-4093/2023,
dated 29.O4.2O24

6. Hon'ble SC Orders in Civil Appeal 4O?L-4O93/2023,
dated 10.05.2024

7. Govt. Memo No, INC01-MG0SAND/3/ZOZ4-M-III, dated
t0.05.2024

B. E-mall dated 16,05,2024 from Advocate on Record,
Hon'ble Supreme Court of India, New Delhi

9. Govt Memo No, INC01-MG0SAND/3/2O24-M-III, dated
77.05.2024

I invite kind attention to the subject and references cited, Through thereference.gb cited (copy encrosed), G6vernment inrormea tnat aJvoiJie-on
Record, Hon'ble Supreme Court of India, New Delhi has informea ttrJ.
during the hearing of the case on !6.05.2024, the Hon,ble Srpr"rJ iorrlhas taken an extremely serious view of the matter, expects fb0Vo
c.ompliance and transparency from the state with respect to its efforts and
directed the state Government to set up a committee/ task norce, whiCh
will undertake inspections of each and every sand reach across the state
and take irction in the event of any instances of illegal mining.

Page 1of2
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Further, Government strengthened the District Level Sand Committees
(DLSCS) constituted vide reference 1* and 2nd cited with the officer from
Special Enforcement Bureau and authorlzed DLSCS to inspect all the sand
reaches in their jurisdiction, complaints forwarded by DMG and take
lmmediate appropriate actions. Government also directed the DLSCS to
conduct the first inspection by 2O.O5.2O24 and submit the first inspection
report on 21.05.2024 and thereafter weekly inspection reports every Monday
in the Proformas 1 & 2 devised by this office.

In view oF the above, the District Collectors ln the State are requested
to kindly submit the first inspection report on 21.05.2024 and thereafter
weekly. inspection reports every Monday in the Proformas 1 & 2 enclosed
herewith, so as to submit the consolidated compliance reports of all the
Districts to the Government and the courts of law.

Encl! As above
Sd/- V.G. VENKATA REDDY

DIRECTOR OF MINES & GEOLOGY

Coov to:
(i) The Spl. CS to Govt. (Mines), Industries & Commerce Department,

Block No.4, Ground Floor, AP Secretariat, Velagapudl, Amaravathl for
lnformation.

(ii) All District Mines & Geology Offlcers and Divisional Mines & Geology
Officers for necessary action with a direction to appraise the Govt
orders and the Proformas 1& 2 enclosed herewith to the Dlstrict
Collectors and all the members of the DLSC,

/l Attested/ /

tJ.
for Director of Mines & Geol o9r'.

//A TRUE COPYII
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ANNEXURE-Rg
GOVERNMENT OF ANDHRA PRADESH

DEPARTMENT OF MINES &GEOLOGY::IBRAHIMPATNAM

Lr No. 491435lsandlNGT-187(Sz)/202L-3 DateiL7.O5.2024

From
V.c. Venkata Reddy,
Director of Mines & GeologY,
sth & 6th Floor, Block - B,
Anjaneya Towers, IbrahimPatnam,
VUayawada, Krishna District

Sir,

S ub:

Ref

To
The District Collector;
Krishna District,

Department of Mines and Geotogy - Mines & Minerals - Sand -
Civil Appeal No's: 4091-4093 of 2023, M/s Jaiprakash Power

Ventures Limited vs Danda Naqendra Kumar & Others - Hon'ble

Supreme Court Orders dated i6.os.zo24 - Compliance/ ATR -
Foimats for submission of inspection reports - orders issued by

Government - Comptiance Reports - Requested - Regarding

1. G. O. Ms. No.71, Industries, Infrastructure, Investment
& Commerce (Mines-II) Department, dated 04'.09'2019

2, G. O. Ms. No. 25, Industries & commerce (Mines-Iu)
Department, dated 16'04.2021

3. From the Hon'ble NGT, Sz, Chennai orders dated

23,03.2023 ln O.A, No. !52 of 202L, O.A' No' 53 of
2022 and O,A. No' 787 ol 202L

4. From the Hon'ble NGT, SZ, Chennai orders dated

02,08,2023 in E.A, No. 04 ot 2023 ln O'A' No' 187 of
202t

5. Hon'ble SC Orders in Civil Appeal 4097-4093/2023'
dated 29.04.2024

6. Hon'ble sC Orders in Civil Appeal 4og7-4og3l2123t
dated 10,05.2024

7. Govt. Memo No. INCO1-MG0SAND/3/2024-M-III, dated
L0.05.2024

8. E-mail dated L6.05.2o24 from Advocate on Record,

Hon'ble Supreme Court of India, New Delhi

9' Govt t''iemo No. INC01-MG0SAND/3/2024'M-III, dated

L7.05.2024
10' Inspection report dt: 15.05,2024 of Dr. Suresh Babu

Pasupuleti, Scientist'D', MOEF&CC, Sub Office, .^
Vijaylwadi, submitted to Hon'ble Supreme Court (Copy

enclosed)

Iinvitekindattentiontothesubjectandreferencescited.Throughthe
..f"reni"'gli iit"U (.opy enclosed), Government informed that Advocate on

Record, Hon'ble Sriprlme Court 
'of India, New. Delhi has informed that'

Orring ine hearing of the case on 16.05.2024, the Hon'ble SuPreme c-o-urt

has laken an eitremely seiious view of the matter, expects 100o/o

1
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compliance and transparency from the State with respect to its efforts and

direited the State Government to set up a Committee/ Task Force, which
will undertake lnspections of each and every sand reach acioss the State
and take action in the event of any instances of illegal mining.

Further, Government strengthened the District Level Sand Committees
(DLSCS) constituted vide reference 1st and 2nd cited with the officer from
ipecial Enforcement Bureau and authorized DLSCs to inspect all the sand
reaches in their jurisdiction, comptaints forwarded by DMG and take
immediate appropiiate actions. Government also directed the DLSCS to
conduct tne iiist inspection by 20.05.2024 and submit the first inspection
report on Zt.OS.ZOZq and thereafter weekly inspection reports every Monday
in the formats devised by this office,

In this regard, it to inform that Dr, Suresh Babu Pasupuleti, Scientist
'D', MOEF&CC, 

-Sub 
Office, Vijayawada has submitted lnspection report in

compliance of'Hon'ble Supreme'Court Order dt: to.05-2024 in civil Appeal
4O}L-4093/2O23 in the matter of M/s Jayprakash Power Ventures Limited &
ANR vs Nagendra Kumar & oRS. In the said report, it is stated that he has
lnspecteid the Srikakulam Sand reach area on 14.05 '2024 along with. other
reaches and reported that sand mining Is being carried out using machinery
by M/s G.C.K.C. Projects and works Private Limlted, Vijayawada and also
enclosed photographs.

The Hon'ble Supreme Court in its order dt: 16.05,2024'has directed
the District Collector of the concerned district to immediately visit the site as
it is reported that illegal sand minlng is likely to be resumed from
16.05.2024 and take appropriate actions.

In view of the above and in compliance to the orders of the Hon'ble
Supreme Court, the District Collector, Krishna, is requested to kindly inspect
the said reach immediately and take action. to stop the illegal mining of sand
and submit the comptiance report by 21,05.2024 so as to submit the report
to the government

Encl: As above

Copv to:
(i) The Spl. CS to Govt. (Mlnes), Industries & Commerce Department,

Block No.4, Ground Floor, AP Secretariat, Velagapudl, Amaravathi for
information.

(ii) The District Mines & Geology Officer, Krishna District with a direction
to appraise the Govt orders and Hon'ble Supreme Court Orders
immediately to the District Collector, Krishna District.

/ / Attested/ /
Lt.4

of nes eor

//A TRUE COPYII
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for Dire

Sd/. V.G,VENKATA REDDY
DIRECTOR OF MINES & GEOLOGY



-5?'-
-rtEM N0.19

JAIPRAKASH POWER VENTURES LIMITED & ANR.

vERSUS

NAGET'IDRA KUMAR & ORS,

couRT N0.6

SUPREII.TE COURT OF INDIA
RECORD OF PROCEEDINGS

civil Aooeal No(s 4091- 4093/2023

SECTION XVII

Appellant ( s )

nespondent ( s )

([oNLY rA NOS. 6ss82/24 AND 6s984/24 ARE LTSTED]

iia No. 6ssaz/2o24 - APPRoPRTATE oRDERS/DrREcrroNS
6sgeq/zgzq - PERMrssroN To FrLE
DOCUMENTS,/ FACTS/ANNEXURES )

AND IA NO.
ADDITIONAL

Date : 15-07-2024 These matters were catted on for hearing today.

CORAM :
HON'BLE MR.
HON.BLE MR.

JUSTICE ABHAY S. OKA

JUSTICE AUGUSTINE GEORGE HASIH

Pai Amit, AoR
Pankhuri Bhardwaj , Adv'
Tathagata Dutta, Adv.

Sidharth Luthra, sr. Adv'
Yelamanchili Shiva Santosh Kumar, Adv'
Medha Kolanu, Adv '
Tarun Gupta, AOR

For Appettant ( s )

For Respondent ( s )

swarupama chaturvedi, sr. Adv'
Ruchi Kohti, Adv.
Batendu Shekhar, Adv '
Rajesh K Singh, Adv.
Gurmeet singh Makker, AoR

Huzefa Ahmadi, Sr. Adv.
Prerna Singh, Adv.
Guntur Pramod Kumar, AoR
Keshav singh, Adv.

Mr.
Ms,
Mr.

Mr,
Mr.,
Ms.
Mr.

Ms.
Ms.
Mr,
Mr.
Mr.

Mr,
Mr.
Mr.
Mr.

sfmdz
G,N. Reddy, AOR

Jonnala Veera Raghava, Adv.

1

Mr.
Mr,

Mr. R Krishnaamorthi, Adv.
Mr. Mohit Jaiswal, Adv.
Mr, Sandeep Singh Dingra, Adv.
Ms. vij ayataxmi Krishnaamorthi, Adv.
!4r. Randhir Kumar ojha, AOR

ANNEXURE - II
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Mr.
Mr.
Ms.

Mr.
Ms.
Mr.
Ms,

Divyanshu Rai, AOR

Vishat sharma, Adv.
Taruna, Adv.

T.V.S. Raghavendra Sreyas, AoR
cayatri Gulati, Adv.
Siddharth vasudev, Adv.
Sneh Dhitlon, Adv.

UPoN hearing the counset the court made the following
ORDER

t.rle have perused the affidavit fited on behatf of the state of

Andhra Pradesh.

v,,e direct the State of Andhra Pradesh to file a further

affidavit stating the details of the complaints/reports received

making allegation regarding continuation of iltegal mining and the

action taken on the basis of those comptaints. The details in the

further affidavit shall be incorporated in a tabular form. The

said affidavit shall be filed by the end of this month'

We also direct the Ministry of Environment, Forest and climate

change and Forest to file an affidavit on the same aspect by the

end of this month.

List the APPeats on 2nd August, 2024 '

(ASHTSH KONDLE)
couRr MASTER (sH)

(AVGV RAMU)

couRT MASTER (NSH)
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